
    
 23       21.10.2019  Rejoinder has been filed by the petitioner.  

  This matter to come up on 18.11.2019.  

 

    

                                                         ……..………………… 

                                                          K.S. JHAVERI 
                      (CHIEF JUSTICE)  

 

       
 

                            ……..…………………… 
                                                      K.R. MOHAPATRA 

                          (JUDGE) 
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